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Defective Register

Print

Defective Case Register from 2024-09-24 to 2024-09-24

- Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
| DWP(CYA41097/2024 DURGESH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
NARAYAN RATH 124 1.Petitioner name and address from serial no.2
to 7 are not furnished in v.nama.
6-RECEIPT SHOWING SERV.COPY TO
, D- JAGAJIBAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29029/2024 PRADHAN 24 1.As per para-3 of the petition Annex-2 not
filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
NETRANANDA 2024-09-|10-SUBJECT CODE NOT
3 [D-WRC)/4108272024 prowar 24 |FURNISHED/INCORRECTLY
MENTIONED
. AMITAY 202409 86 CGATICTETCNOT FILED,
ABLAPL/28990/2024 TRIPATHY 24 : :
1. Period of Delay 105 days delay.
2.Authentication fee due on the Copy of Trial
5 |D-CRLA/28826/2024 SR 0R KUMAR 1202409 Ic0urt judgement Rs 1.10/- not paid
3.Provisional of Law To be corrected after
conversion
6-RECEIPT SHOWING SERV.COPY TO
6 D- SATYABRATA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28906/2024 [SENAPATI 24
provision not correct in the petition.
b o s RECEIT SHOWING SERLCONYTO
ABLAPL/29019/2024 KESHARI ROUT |24 : :
6-RECEIPT SHOWING SERV.COPY TO
CHITTA RANJAN  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
8 D-WP(C)/41204/2024 PATTNAIK 24
1.Synopsis and date charts are not
alphabetically paginated
9 D- ADV 2024-09-|1. Period of Delay 04 days 2.C .copy of
CMAPL/41031/2024 ’ 24 dismissal order not filed
6-RECEIPT SHOWING SERV.COPY TO
10 D- BYOMAKESH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28898/2024 TRIPATHY 24 8-CAUSE TITLE NOT IN ORDER.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
11 CONTC/40991/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
AMBIKA PRASAD |2024-09- Receipt showing service of copy on SC
12 D-WP(Cya1182/2024 p ry 24 Transport not filed.
6-RECEIPT SHOWING SERV.COPY TO
D- BIRAJA 2024-09-
13 |ABLAPL/28862/2024 PRASANNA DAS 24 AG/CG/IT/CT/ETC.NOT FILED.
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D TARAPRASAD 12024-09-[°0 ot o n NP ep
BLAPL/28952/2024 MOHAPATRA 24 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
SASWATI 2024-09-
15 D-WP(C)/41154/2024 MOHAPATRA 24 30-OTHER DEFECT (IF ANY)
1.Address of the petitioner are mismatching
with affidavit and v.nama. 2.Page no.13 and
14 to 17 are not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
16 D- AKSHAYA 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28154/2024 KUMAR SAHOO |24 14-NOT PROPERLY INDEXED.
17 D- SUBRAT 2024-09-|1.Period of Delay 179 days 2.IAs are not page
MACA/41029/2024 |SATPATHY 24 marked
PRASANTA 2004-09-
18 D-WP(C)/41037/2024 KUMAR 24 Page no 28 and 29 not legible .
TRIPATHY
4-AFFIDAVIT/VERIFICATION NOT
BISWAIJIT 2024-09- [PROPER.
19 D-CMP/40787/2024 MOHAPATRA 24
Petitioner no .2and3 have not sworn affidavit .
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-09-
20 D-WP(C)/41006/2024 NANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
21 D-WP(C)/41360/2024 SARITA PANDA 24
Rule .8 of Orissa High Court P.I.L. Rules not
compiled with.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
22 ABLAPL/28928/2024 ANUPAM DASH 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
23 CONTC/40996/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024-09- As per standing order name of the victim /
24 BLAPL/28919/2024 ANIRUDHA DAS 24 1nf9rmant shall not bf% reflected in the
petition.Then S.R. will be made.
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-09-
25 D-WP(C)/41201/2024 PRASAD PATRA |24 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
26 D-WP(C)/40847/2024 SOMA PATNAIK 24 AG/CG/IT/CT/ETC.NOT FILED.
» D BIBEKANANDA 202409~ 20 D,
MACA/40950/2024 |UDGATA 24 :
6-RECEIPT SHOWING SERV.COPY TO
SURYASNATA 2024-09-
28 D-WP(C)/40794/2024 MOHAPATRA 24 AG/CG/IT/CT/ETC.NOT FILED.
y P PRADEEE KUNAR 2409 ST SHOVING SERVCORYT0
ABLAPL/28967/2024 KHUNTIA 24 ‘ )
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6-RECEIPT SHOWING SERV.COPY TO
30 D- SAROJ KUMAR  |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28853/2024 DASH 24 14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY TO
M.PRATAP @ 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
31 D-WP(C)/41078/2024 PRATAP KUMAR 24 19-UNDERTAKING FOR NON FILING OF
MOHAPATRA TRANSLATED COPY NOT FILED
. b prarapkuar 20215 RECEIRTSHOWING SERVCONY T0
ABLAPL/29044/2024 NAYAK 24 : :
. b suptRANsU 202 & RECEIRT SHOWING SERVCONYT0
CRLMP/28784/2024 DASH 24 : :
D- PRADEEP KUMAR 2024-09- .
34 MACA/41002/2024 | MISHRA 24 Court fee payable not correctly furnished
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
35 D-WP(C)/40737/2024 ROHIT MADAN 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
36 D- ANJAN KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/28730/2024 |BISWAL 24 1. Date chart not filed. 2.Date of order not
correctly furnished in 1st line at page no.6.
N s soak s op- RECETSTOWING SERVCOPY 10
BLAPL/28991/2024 |PAUL 24 : :
6-RECEIPT SHOWING SERV.COPY TO
PRABHU 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
38 D-WP(C)/41200/2024 PRASANNA 24
BEHERA Number of paragraphs not mentioned in
declaration of the affidavit.
- suRvAKANTA 202 € RECEIPT SIOWING SERVCONY T0
ABLAPL/29012/2024 DWIBEDI 24 : :
ARJUNA
D- 2024-09- .
40 CHARANA 1.Period of Delay 171 days
RPFAM/40917/2024 BEHERA 24
6-RECEIPT SHOWING SERV.COPY TO
NITYANANDA 2024-09-
41 D-WP(C)/40914/2024 BEHURIA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-09-
42 D-WP(C)/40791/2024 BEHERA 24 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024-09- 1.Paragraphs as per the petition not correctly
43 ABLAPL/29049/2024 BHARAT JALLI 24 furnished in dec}arat10n.2.Age_ of deponent
does not tally with the cause title
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
44 D-WP(C)/41033/2024 SAILABALA JENA 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
45 BLAPL/28988/2024 S.S.RAY (2) 24 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-09-
46 D-WP(C)/41021/2024 PANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
47 |D-FAO/40850/2024 |DR:PURUSOTTAM 2024-09-ly jpiryonED
CHULI 24
1. Near and legible copies of pages 33 to 36,
39 and 77 not filed. 2.Pages 48 to 50 are
underlined.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
48 D- BISWARANJAN  2024-09-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/28873/2024 DALAI 24 ANNEXURES NOT FILED.
Page7,8,9 not neat.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MAHESWAR 2024-09-
49 D-CMP/40700/2024 MOLANTY 24 MENTIONED
Page no 53 is not legible .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
50 D- DURGA PRASAD 2024-09-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/28880/2024 PATTNAIK 24 ANNEXURES NOT FILED.
Page 11 not legible.
30-OTHER DEFECT (IF ANY)
51 D-CMP/41136/2024 ]S)IiSS?INTA KUMAR %224_09_
Annexure -1 and 4 not attested true copy .
. D AN KOMAR 2240, ERECEITTSHOVING SERY COPY T0
ABLAPL/28889/2024 BISWAL 24 : :
6-RECEIPT SHOWING SERV.COPY TO
53 D-WP(C)/41222/2024 ?1?1\? AS HIBHUSAN 3224_09_ AG/CG/IT/CT/ETC.NOT FILED.
54 D-WP(C)/41066/2024'SUBASH CH PANI 2024-09- |Receipt showing service of copy on S C
24 Transport not filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
55 CMAPL/39857/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-09-
56 D-WP(C)/40729/2024 KUMAR DALAI |24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ALOK KUMAR 2024-09-
57 D-WP(C)/41080/2024 PANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
. P PRAVKTIOMAR 20205 RECHFT SEOWING SERVCOPYTO
ABLAPL/28986/2024 MOHANTY 24 : :
o D sarorkomAR  oneas. ERECEITTSHONING SERYCOPY T0
ABLAPL/28849/2024 DASH 24 : :
60 D- JANMEJAYA RAY [2024-09-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/28925/2024 24 AG/CG/IT/CT/ETC.NOT FILED.
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As per index ICC.NO.133/2024 not reflected
in page no. 28 of annex.5 .
6-RECEIPT SHOWING SERV.COPY TO
D. MOHENDRA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
61 BLAPL/28872/2004 KUMAR 24 19-UNDERTAKING FOR NON FILING OF
MOHAPATRO TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
LALATENDU 2024-09-
62 D-WP(C)/40995/2024 SAMAL 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
63 CONTC/40997/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
64 D- ADV 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/41051/2024 24
Code NOT INDICATED CORRECTLY
5 b apen ooy ERECEIT SIONNG SERVCOPY O
TRPCRL/29040/2024 BEHERA 24 ' :
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
66 BﬁLREV 28676/2024 QSESQKUMAR 5224‘09‘ 1.AU FEE Rs 1.10 p.BE PAID ON ANX.5
2.REFERENCE CERTIFICATE
FURNISHED BUT BE CORRECTED AS
PER ANX.3 3.IA BE PAGE MARKED
CORRECTLY.
6-RECEIPT SHOWING SERV.COPY TO
67 D- ADV 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/41095/2024 ' 24
Code NOT INDICATED CORRECTLY
2024-09- |0-RECEIPT SHOWING SERV.COPY TO
68 D-WP(C)/41191/2024 |JYOTI PATNAIK 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
69 D- JNYANANANDA 2024-09-|ON TOP OF CAUSE TITLE.
BLAPL/28870/2024 [PANDA 24 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Page9 not neat.
D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
70 CONTC/41103/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
D- DHIRENDRA 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
71 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28948/2024 MOHAPATR A 24
SHAKTI DATTA  |2024-09- |Date of annex.2 mentioned in the index and
2 D-WP(C)/41052/2024 TRIPATHY 24 petition not tally to annex.2 as annexed.
6-RECEIPT SHOWING SERV.COPY TO
73 D-WP(C)/40925/2024 BISHWARANIJAN 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
SAHU 24
Page no 18 to 22 not neat and legible .
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6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-09-
74 D-WP(C)/40922/2024 TRIPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.
SIDHARTH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
75 D-WP(C)/41220/2024 SANKAR 24 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. P NNANANDA 2405, ASAEATVAMANCT mROPERL Y
CRLREV/28894/2024 PANDA 24 ’ ’ :
1. VNAMA Executed by the C.C.L instead of
father guardian
6-RECEIPT SHOWING SERV.COPY TO
77 D-WP(C)/41022/2024 NIRAJ KUMAR 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
SETHI 24
I.A is not correctly page marked
6-RECEIPT SHOWING SERV.COPY TO
SRINIBASH 2024-09-
78 D-WP(C)/40998/2024 SATAPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28907/2024 MAHANTY 24 ‘ )
6-RECEIPT SHOWING SERV.COPY TO
D- UMESH 2024-09-
80 | ABLAPL/28839/2024 CHANDRA DORA |24 AG/CG/IT/CT/ETC.NOT FILED.
’1 D-CMP/40759/2024 JYOTI RANJAN 2024-09- | Authentication fees not paid on annexure - 1
DEO 24 and 4 .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.09. 20-VERNACULAR CERTIFICATE NOT
82 ABLAPL/28904/2024 SANIJIT MISHRA 24 FURNISHED.
U /S 438 Sl.no.5 para of petition and prayer
not tally with cause title and FIR..
o b sursaaTs ansas. CRECEIT SHOWING SERVCORY 10
BLAPL/28918/2024 |DASH 24 ) ’
s |- RAJIB LOCHAN  12024-09- (50 ot oo n N e b,
BLAPL/28901/2024 [PATTNAIK 24 : ’
. b piswaraNA 20205 RECEIPTSHOWING SERVCONYT0
CRLMC/28703/2024 DALAI 24 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
36 D- SANGRAM 2024-09-(10-SUBJECT CODE NOT
CONTC/41084/2024 [ KESHARI BURMA |24 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
27 D- SOUBHAGYA 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28913/2024 KUMAR DASH 24
Occupation not mentioned in the affidavit.
88 D- JANGYA 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/28933/2024 PRAKASH PARIDA (24 AG/CG/IT/CT/ETC.NOT FILED.
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20-VERNACULAR CERTIFICATE NOT
FURNISHED.
Vernacular not proper.
6-RECEIPT SHOWING SERV.COPY TO
DINESH KUMAR |2024-09-
89 D-WP(C)/41075/2024 PANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- |0-RECEIPT SHOWING SERV.COPY TO
90 D-WP(C)/41171/2024 BIKASH MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
71 BLAPL/28883/2024 |PTOAMBARSETHI), AG/CG/IT/CT/ETC.NOT FILED.
Occupation not mentioned in Affidavit.
, D ChANDAN  maos. SRECEIT SHOWING SERVCOPY 10
BLAPL/28863/2024 |SAMANTARAY 24 ' :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
- s Locruan  arasas- CRECHTT SHOWING SER Py To
BLAPL/28899/2024 |[PATTNAIK 24 ' :
Deponent not signed in declaration of
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
SAMIR KUMAR  2024-09-
94 D-WP(C)/41353/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GHANASHYAM  2024-09-
95 D-WP(C)/40957/2024 NAMTOAR 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
96 CONTC/41032/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
, b Ui oo SRECEIT SHONING SERYCONY T0
ABLAPL/28844/2024|CHANDRA JENA |24 ' :
6-RECEIPT SHOWING SERV.COPY TO
98  |D-WP(C)/41179/2024 %‘?&A CHANDRA ;224'09' AG/CG/IT/CT/ETC.NOT FILED.
. b puspaTin aoosap- £ RECEIRTSHOWING SERVCONY T0
ABLAPL/28940/2024 MOHAPATRA 24 ' )
6-RECEIPT SHOWING SERV.COPY TO
100 D- SAROJ KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28856/2024 DASH 24 14-NOT PROPERLY INDEXED.
CONTC/41068/2024 MOHAPATRA 24 : )
102 |2 GOKULANANDA 12024-09- (00 Lot oo n NP b,
BLAPL/28819/2024 |[SAHU 24 ' :
103 |D- SUNIL KUMAR 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/28868/2024 [PANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
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Name of petitioner not mentioned in V.Nama.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
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D- SANJIB KUMAR 2024-09-

104 | CRLMC/28797/2024 BHANJADEO |24 LRIAL/APPELLATE COURT ORDER NOT
Certified copy of annexure - 1 and 2 not filed .
6-RECEIPT SHOWING SERV.COPY TO

PRAKASH 2024-09-
105 |D-WP(C)/41038/2024 KUMAR MISHRA |24 AG/CG/IT/CT/ETC.NOT FILED.
SANTOSH 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
106 |D-WP(C)/40960/2024| CHANDRA 24 AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI
07 D SURYANARAYAN (2024-09- (0 it T T ONOT FILED.
BLAPL/28963/2024 |MISHRA 24 ' :
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
RAMANI KANTA |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

108 |D-CRLA/28846/2024 PATTANAIK 24
AU fee Rs.12.65 to be paid on c.copy of trial
court judgement

0o P BISHNUBRATA  [2024-09- |DCTee o Rs.1005. 36 be paid. 2. Age of K2

MACA/41063/2024 |SINHA 24 NOTTUIRISACE 3. BIICT 1S MOt page marked as
per index

o |2 SUSANTA KUMAR 2024-05- iGRFCCE}%{E/TCSfI/{gT\ZIEgTsﬁi\ESOPY o

CRLMC/28724/2024 | BARAL 24 ' :
CONTC/41064/2024 [PATTNAIK 24 ' :
. D- SUBRAT 2024-09- 16-PETITION/APPEAL NOT IN TIME
MACA/41027/2024 |SATPATHY 24 I.Period of Delay 153
"o saros AR aneas. SRECEIT SHOWING SERVCORY 10
ABLAPL/28855/2024 DASH 24 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|11-NEAT,LEGIBLE ATTESTED
114 | D-WP(C)/41008/2024 KIRTAN DANG 4 ANNEXURES NOT FILED.
Neat copy of page 16 to19 to be paid
us P BRAJAKISHOR  2024-09- {0l T ONOT FILED.
BLAPL/28837/2024 |PANDA 24 ' :
D- 2024-09-|0-RECEIPT SHOWING SERV.COPY TO

116 BLAPL/28888/2024 ARIJEET MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO

117 CONTC/41017/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.

118 |D- SURYASNATH 2024-09-|6-RECEIPT SHOWING SERV.COPY TO

CONTC/41073/2024 MOHAPATRA 24 AG/CG/IT/CT/ETC.NOT FILED.
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PAGING OF SYNOPSIS and INDEX BE
OMITTED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS

D- BIRENDRA 2024-09-

119 OF ALL THE SIGNING ADVOCATES NOT

CRLMC/28729/2024 KUMAR PARDHI |24 INDICATED
1. Age of the petitioner no.7 not mentioned in
cause title. 2. GR case number not correctly
furnished in synopsis

BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
120 | D-WP(C)/41160/2024 | SANKAR 24 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
121 CONTC/40303/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
1 D- DV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CMAPL/41099/2024 24 1. Period of Delay 726 days 2.C.copy of
dismissal order not filed

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

123 CONTC/41107/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
124 |D-CMP/40967/2024 |[TUSARKUMAR - 12024-09-1 ) = 51/ T/BTC.NOT FILED.
MISHRA 24
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
125 ABLAPL/28926/2024 ANUPAM DASH 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RABINARAYAN  |2024-09-
126 |D-WP(C)/41020/2024 NAYAK 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
127 D- PRASANTA 2024-09-

CRLMC/28616/2024 KUMAR PANDA |24 1. As per Index annex-2 not filed. 2. Certified
copy of annex-1 not filed. 3. Petitioner no.2
not signed on the V.nama

DURGESH 2024-09-|.Receipt Showing Serv.copy To School and
128 ID-WP(CY/40916/2024 |\ R AYAN RATH |24 Mass Education not Filed.
D- PRABHU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
129 CRLREV/28762/2024 PRASANNA 24 AG/CG/IT/CT/ETC.NOT FILED.
BEHERA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
130 IA)1_3L APL/28850/2024 %‘Z%SIJ KUMAR 3224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
131 |D-WP(C)/40741/2024 ROHIT MADAN 24 AG/CG/IT/CT/ETC.NOT FILED.
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D. 5024.09.|6-RECEIPT SHOWING SERV.COPY TO
132 BLAPL/28890/2024 ARIJEET MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D KSHIROD KUMAR 2024-09. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28976/2024ROUT 24 1.G.R. Case No. not mentioned in the cause
title and para-2 of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AMITABH 2024-09-
134 | D-WP(C)/40952/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- : .
135 |D-RSA/41072/2024 |ARIJEET MISHRA 24 Good ground certificate not furnished
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-09-
136 |D-WP(C)/41126/2024 KUMAR MISHRA |24 AG/CG/IT/CT/ETC.NOT FILED.
_no. put up for SR after valuation of appeal and
137 |D-LAA/40892/2024 RAMDAS 2024-09 court fees payble thereon furnished and c.copy
ACHARY 24 ) :
of impugned judgment filed
6-RECEIPT SHOWING SERV.COPY TO
138 [D-WP(C)/41028/2024 HS0T KUMAR 2024091 6 /cGAT/CT/ETC.NOT FILED.
PATRA 24
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
RAGHUNATH 2024-09-|10-SUBJECT CODE NOT
139 ID-WR(C)/4110012024 | A GMIOHAPATRA 24 [FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
0 D- MOVERPRA  12024-09- AG/CGT/CT/ETC.NOT FILED.
CRLREV/28876/2024 24
MOHAPATRO ..
1. On vigilance counsel not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
141 D- SHIVSANKAR 2024-09-
CRLMP/28655/2024 MOHANTY 24 PAGE NOS.24,27, 28 and 41 NOT LEGIBLE.
2.CAUSE TITLE OF ORDER IN CRLMP
NO. 166 OF 2021 PAGE NO. 44 TO BE
FILED 3.PAGE NO. 23 NOT AVAILABLE
IN THE PETITON
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
142  |D-WP(C)/41208/2024 AMITAV DAS 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
143 | D-WP(C)/40926/2024 SIBA PRASAD 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
PATRA 24
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
144 CONTC/40853/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-09-|0-RECEIPT SHOWING SERV.COPY TO
145 |D-WP(C)/40958/2024 KUMAR 24 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
146 |2 BISIKESAN 2024-09- i:g/]:z:(i}E/g/TcsTI/{STVglggTslglli\égopY o
ABLAPL/28860/2024 PRADHAN 24 ' :
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

147 | D-WP(C)/41046/2024 Sﬁi&?ﬁ KANTA 3224_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1.Annexure-4 and 5 are not correctly
described in Index and book mark

148 |D-WP(C)/41217/2024 NRUSINGH CH. 2024-09- index.2.Date mentioned in Annexure-5 and

ROUT 24 ) " 3
averment of writ petition does not tally with
bookmark index.3.Reference certificate not
furnished.4.Mobile number of all the counsel
in vakaltama not furnished.5.The name of the
counsel in capital letter and enrollment
number in last page of writ petition not
furnished.

149 |2 MANOJKUMAR  2024-05- ?{(I;Fc%%il;fci?&\zlggfﬁi\égow o

ABLAPL/28944/2024 PANDA 24 : )
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

150 CONTC/40994/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

151 |D-WP(C)/41035/2024 |SAILABALA JENA 24 AG/CG/IT/CT/ETC.NOT FILED.

" wur AR a0 ERECEIT SHOWING SERVCORY o

ABLAPL/28937/2024 PATTNAIK 24 ‘ )
6-RECEIPT SHOWING SERV.COPY TO

TUSAR KUMAR  |2024-09-

153 | D-WP(C)/40969/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

154 ABLAPL/28982/2024 ANIRUDHA DAS 24 AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/28960/2024 PRADHAN 24 : )
30-OTHER DEFECT (IF ANY)

SUCHISMITA 2024-09-

156 ID-WP(C)/39045/2024 SARANGI 24 The address of the opp.nos. 4 to 14 are not
furnished in the cause title.
6-RECEIPT SHOWING SERV.COPY TO

157 | D-WP(C)/41186/2024 GHANASHYAM 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

DASH 24
6-RECEIPT SHOWING SERV.COPY TO

DINESH 2024-09-

158 | D-WP(C)/40944/2024 CHANDRA RAY |24 AG/CG/IT/CT/ETC.NOT FILED.

PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

159 | D-WP(C)/41183/2024 KUMAR 24 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA

SANTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

160 | D-WP(C)/40948/2024| CHANDRA 24 AG/CG/IT/CT/ETC.NOT FILED.

ATABUDHI
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
161 ABLAPL/28921/2024 ANIRUDHA DAS 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
162 D- SAROJ KUMAR  |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28851/2024 DASH 24
Page no 10 not neat.
D- 2024-09- .
163 CRLMC/28881/2024 DEVASHIS PANDA 24 Page no. 13 not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- AMITAV 2024-09-
164 ABLAPL/28981/2024 TRIPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.
D- NAYAN BEHARI  |2024-09- .
165 MACA/41085/2024 |DAS 24 Court Fee of Rs.7231.13p. be paid.

“ o KOvAR  ncas. SRECEITSHOWING SERVCOY T0
CRLMC/28635/2024 BISWAL 24 : :
" srswor A tmios- CRECET SHOWING SERVCORY 10
ABLAPL/28923/2024 |SWAIN 24 : :

o o oA e, SRECEITSHOWING SERVCON 10
BLAPL/28929/2024 |PRADHAN 24 : :

6-RECEIPT SHOWING SERV.COPY TO
DEBASIS 2024-09-
169 |D-WP(C)/41086/2024 TRIPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
SARATHIJYOTI  |2024-09- MENTIONED
170 |D-WP(C)0915/2024 ;o aNTY 24 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Father name of petitioner 3 and 4 not
furnished .
6-RECEIPT SHOWING SERV.COPY TO
RAGHUNATH 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
171 |D-WP(C)/40713/2024 BISWAL 24
Pagination not proper in annexures
" eaRTA SARATH 2040 € RECEIRT SHOWING SERVCOPY TO
BLAPL/28875/2024 INAYAK 24 : :
6-RECEIPT SHOWING SERV.COPY TO
. D- UMESH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28841/2024 |CHANDRA DORA 24 G.R number not tally with cause title and first
para of the petition copy.
e o surARANTS  pzeas. CRECEITTSHOWING SERVCORYT0
BLAPL/28915/2024 |DASH 24 : :
s Uk KUAR 220 SRECEFTSHOWING SERVCOY 10
ABLAPL/29026/2024 MISHRA 24 : :
6-RECEIPT SHOWING SERV.COPY TO
176 | D-CRLA/28927/2024 iﬁ\gfﬁ?YKUMAR %224'09' AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

12/21



9/24/24, 5:24 PM

Defective Register

177 | D-WP(C)/41298/2024 KAJAL SAHOO 5224_09_ Receipt Showing Serv.copy To ct not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
g |D- SUSANTA KUMAR [2024-09- %%;IEET{%CDULAR CERTIFICATE NOT
ABLAPL/28914/2024 BARAL 24 )
Vernacular not properly described in the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
179 |D-WP(C)/41070/2024 JASHOBANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
DASH 24
50 P SOUBHAGYA  12024-09- (00 L o o T FILED,
ABLAPL/28916/2024 KUMAR DASH 24 . )
6-RECEIPT SHOWING SERV.COPY TO
D- SANJAY KUMAR  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
181 ABLAPL/28957/2024 PRADHAN 24 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
DEBASIS 2024-09-|Ages of the Respondents don not tally with
182 |D-FAO/36575/2024 TRIPATHY,C.G.C |24 ages of the Applicants in the Court below
BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
183 |D-WP(C)/41158/2024|SANKAR 24 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
6-RECEIPT SHOWING SERV.COPY TO
184 |D-CMP/40970/2024 |1 USAR KUMAR 12024-09- AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 24
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
185 |D-WP(C)/41101/2024 |PRATIK DASH 24 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
186 |D-CRLA/28910/2024 |ARIJEET MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
57 D LAXMAN 202409 O T ICTETCNOT FILED,
CRLMC/28699/2024 PRADHAN 24 : )
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-09-
188 |D-WP(C)/41193/2024 PRASAD PATRA |24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-09-
189 |D-WP(C)/40993/2024 BEHERA 1 24 AG/CG/IT/CT/ETC.NOT FILED.
w0 P SATIARANIAN  23c09.CRECEIT SHOWING SERYCOPY 10
ABLAPL/28843/2024 MULIA 24 : )
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
191 CRLMC/28789/2024 PRATIK NAYAK 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
192 [A)iaL APL/28848/2004 ]S)i%gj KUMAR 5224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
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o3 D SAROJKUMAR  2024:09- [0 it cr T CNOT FILED.

ABLAPL/29013/2024 [PADHI 24 : :

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

194 ABLAPL/29033/2024 RAMESH SAHOO 24 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

195 D- DIPANKAR 2024-09-|1. U/S. not correct in prayer of the petition. 2 .

ABLAPL/28886/2024 ACHARYA 24 Deponent not signed in affidavit and
authorization to swear affidavit on behalf of
other petitioner not reflected. 3. page no. 20
not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

196 D- BIBEKANANDA  2024-09-

BLAPL/28866/2024 MAHAPATRA 24 Name of the Court not correctly furnished in
the cause title.Date not mentioned in the
v.nama.

D. 2024-09- As per standing order no.3 dtd. 9-7-2024 ,the

197 ABLAPL/28905/2024 SANJIT MISHRA 24 name of thg prosecutrix shau not be reflected
in the petition. Then S.R. will be made.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

198 CONTC/41040/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
w0 b T RASKD  2zcos CRECEIET SHOMING SRy COPYTO
CRLMC/28783/2024 BOSE 24 : :
1.Authentication fee due on the Appellate
200 |D-MATA/41088/2024 SURYAKANTA 2024-09-1030 et Judgement Rs 5/ paid Decree Rs 4.50p
DWIBEDI 24 :
not paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
KAILASH 2024-09- NUMBER NOT INDICATED WHEREVER
201 |D-WP(C)/41194/2024 CHANDRA 24 SIGNATURE OF SUCH ADVOCATE
SATAPATHY APPEARING IN THE
PETITION/APPEAL/APPLICATION
1- synopsis, date chart not filed. 2- page16,24
not legible

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

202 CONTC/41041/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

203 |D-WP(C)/40734/2024 ROHIT MADAN 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

204 D- SIDDHARTHA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/28842/2024 SAMAL 24
Date of FIR not tally with Index.
6-RECEIPT SHOWING SERV.COPY TO

DHANESWAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
205 |D-WP(C)/40779/2024 BEHERA 24
Annexures are not exhibited and page marked.
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2024-09- 6-RECEIPT SHOWING SERV.COPY TO
206 |D-WP(C)/41392/2024 SHOVAN MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-09-
207  |D-WP(C)/40935/2024 PANIGRAHI 24 AG/CG/IT/CT/ETC.NOT FILED.
o D saTOSH KA 2029 2L STATUTORY DEFOSITIAWARDED
MACA/40936/2024 MOHANTY 24 :
v D ot 2. ERECEIT SHOING SERVCORY o
ABLAPL/29046/2024 BISWAL 24 : )
10-SUBJECT CODE NOT
RAMDAS 2024-09- [FURNISHED/INCORRECTLY
210 |D-CMP/40894/2024 ACHARY 24 MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
D. PRASANTA 2024-09- FURNISHED/INCORRECTLY
211 KUMAR MENTIONED
ABLAPL/28896/2024 MOHANTY (2) 24 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-09-
212 |D-WP(C)/41025/2024 PRASANNA DAS |24 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
o D parsuRAM s UNDERTAKING FOR N LG or
ABLAPL/28865/2024 PARIJA 24
P.S.Case No.mentioned in SYNOPSIS to be
wrong.Page 13 and 14 not neat.
6-RECEIPT SHOWING SERV.COPY TO
i D- BIDYADHAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29107/2024 MANSING 24 .Petition not correctly addressed to Honorable
Court
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
215 [A)]-BL APL/28852/2004 %’Z%g KUMAR 3224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
216 D IS{%?\?:‘II{ITA 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29037/2024 PRADHAN 24
1.Page no.12 has repeated twice
o DiArENDRA 202 ERECEIT SHOWING SERVCORY O
CRLREV/28959/2024/SETHY 24 : )
e s LocaN  nzios SECETESHOUNG SERVCORYTO
BLAPL/28895/2024 [PATTNAIK 24 : )
219  |D-WP(C)/40966/2024 PRASANTA 2024-09-|[7-VAKALATNAMA NOT PROPERLY
KUMAR DAS 24 STAMPED,EXECUTED,ACCEPTED.
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Date of execucation not furnished in v.nama .
P SAUMYA RANJAN 2024-09- {0 0 T ETCNOT FILED.
ABLAPL/28932/2024 PRADHAN 24 : :
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
221  |D-WP(C)/40954/2024 KUMAR 24 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
279 D- ADV 2024-09- |Place it after filing of C.copy of dismissal
CMAPL/41024/2024 ’ 24 order and furnishing provision of law
DILLIP KUMAR  |2024-09-|.Receipt Showing Serv.copy To School and
223 |D-WP(C)/41062/2024 MOHAPATRA 24 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
224 |D-WP(C)/41039/2024 Jpgﬁi/lOD KUMAR (202409 |AG/CGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
225 |D-WP(C)/41206/2024 ;}fgjﬁ%g UMAR 3224_09_ FURNISHED/INCORRECTLY
MENTIONED
I.A.is not page marked
6-RECEIPT SHOWING SERV.COPY TO
D- JANGYA 2024-09-
226 | ABLAPL/28891/2024PRAKASH PARIDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
227  |D-WP(C)/40867/2024 KHIROD KUMAR 12024-09-| \ /cG/IT/CT/ETC.NOT FILED.
SWAIN 24
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
228 BLAPL/28884/2004 MAHES DAS 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
229  |D-WP(C)/41069/2024 ?IEAEXABRATA 3224_09_ AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
230 |D-WP(C)/41202/2024|JYOTI PATNAIK 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- DEBIDUTTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28867/2024 MOHAPATRA 24 . . .
P.S.No mentioned in petition and prayer
appears to be wrong.
SOUMYA JYOTI  |2024-09-|.Petition not correctly addressed to Honorable
232  |D-WP(C)/41059/2024 BISWAL 24 Court
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
233  |D-WP(C)/40949/2024 KUMAR 24 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
BIDYALOK 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
234 |D-WP(C)/41054/2024 MOHAPATRA 24
Page 18 and 20 to 24 not neat.
235 |D- RABI NARAYAN |2024-09-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/28931/2024 BEHERA 24 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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P.S case no not tally with FIR,Second para and
cause title.
6-RECEIPT SHOWING SERV.COPY TO
BHASKAR 2024-09-
236 |D-WP(C)/40790/2024 SAMANTARAY 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
237 |D-CRLA/29031/2024 AMULYARATNA ~12024-09- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 24
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
238 |D-WP(C)/40959/2024 NARAYAN RATH 4
Page no 56 to 60 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
739 D- BISWARANJAN 2024-09-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/28871/2024 DALAI 24 ANNEXURES NOT FILED.
Page 7,8,9 not neat.Page8 not page marked.
6-RECEIPT SHOWING SERV.COPY TO
GOPINATH 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
240 |D-WP(C)/39985/2024 PANDA 24
Hologram of rs.50/ not affixed in vakaltnama
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 2024-09- 14-NOT PROPERLY INDEXED.
241 |D-WP(C)/41155/2024 SANKAR 24 30-OTHER DEFECT (IF ANY)
TRIPATHY (1)
1.Annexure no.6 order date are wrongly
furnished in index and writ petition.
6-RECEIPT SHOWING SERV.COPY TO
ADYASIDHI 2024-09-
242  |D-WP(C)/41087/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 6-RECEIPT SHOWING SERV.COPY TO
243 |D-WP(C)/40872/2024 CHANDRA 5224-09- AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA Page no 57 to 61 not legible .
10-SUBJECT CODE NOT
SOMANATH 2024-09- [FURNISHED/INCORRECTLY
244  |D-WP(C)/39576/2024 MISHR A 24 MENTIONED
s |- TARAPRASAD  12024-09- [°0 ot o n NP E e
BLAPL/28954/2024 MOHAPATRA 24 : )
6-RECEIPT SHOWING SERV.COPY TO
D- JANGYA 2024-09-
246 | A BI APL/28942/2024 PRAKASH PARIDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
247 |D-CRLA/27578/2024 [PISWA KUMAR —12024-09- AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 24
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
248  |D-WP(C)/41196/2024 JYOTI PATNAIK 24 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
249  |D-WP(C)/41102/2024 MOHIT AGARWAL 24 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
UMAKANTA 2024-09-

250 |D-WP(C)/41019/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

2y |D- RABINDRA NATH |2024.09. AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/28700/2024/PRUSTY 24 VERNACULAR CERTIFICATE NOT
FURNISHED IN iAs.
6-RECEIPT SHOWING SERV.COPY TO

252 |D-WP(C)/41083/2024 BAIDHAR SAHOO 50>+ AG/CGAT/CT/ETC.NOT FILED.
1.Page No.28 Is Not Legible.

D. TANMAYA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

253 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/28943/2024 MOHANTY 24
254 D- BISWABHUSAN  |2024-09- [Place it after filing of C.copy of impugned
CRLREV/28966/2024 DAS 24 order
6-RECEIPT SHOWING SERV.COPY TO
D- PURNA CHANDRA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

255 ABLAPL/28840/2024 MISHR A 24 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

SAMEER KUMAR (2024-09- TRANSLATED COPY NOT FILED
256 |D-WP(C)/41074/2024 1, \ 24 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
Page 30 and 53 not legible.
6-RECEIPT SHOWING SERV.COPY TO
2 |D- COKHA BEHERA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28845/2024 24 Date of copy of Notice not tally with
Index.Paragraph not correctly mentioned .
GOPINATH 2024-09- 3-AUTHENTICATION FEE IS DEFICIENT.

258 |D-CMP/40783/2024 MISHRA 24
Authentication fees is deficit on annexure -3 .
6-RECEIPT SHOWING SERV.COPY TO

DURGESH 2024-09-

259 |D-WP(C)/40913/2024 NARAYAN RATH |24 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

260 D- PRAJIT KUMAR  |2024-09-|11-NEAT,LEGIBLE ATTESTED

ABLAPL/28938/2024 PRADHAN 24 ANNEXURES NOT FILED.
Occupation not mentioned in Affidavit.
2..Petition not correctly addressed to
Honorable Court
o D suptiaNSy  amsas. CRECEIT SHOWING SERVCOPY 10
BLAPL/28838/2024 |SEKHAR DASH 24 . )
2 - ALOK KUMAR 2024095 S0 e O FILED,
ABLAPL/28917/2024 KAR 24 : )
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BLAPL/29009/2024 |NAYAK 24 ‘ )
1. Code Wrongly indicated 1-Good ground

264 |D-CRLA/28132/2024 JAGABANDHU 2024-09- certificate not furnished,2-Page nos.15 and 16

SAHU 24 :
not legible
6-RECEIPT SHOWING SERV.COPY TO
D- BIRAJA 2024-09-

265 | CRLREV/28877/2024PRASANNA DAS |24 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

266 ABLAPL/28983/2024 S.S.RAY (2) 24 AG/CG/IT/CT/ETC.NOT FILED.

27 |- MANAS KUMAR - 2024-09- (50 o o h e .

BLAPL/28949/2024 |CHAND 24 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
268 D- ASHOK KUMAR |2024-09-|11-NEAT,LEGIBLE ATTESTED
BLAPL/28879/2024 |JENA 24 ANNEXURES NOT FILED.
pagel3 and 14 not legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

269 |D-WP(C)/40992/2024|GOPINATH SETHI 24 AG/CG/IT/CT/ETC.NOT FILED.

20 |D- JAYANTA KUMAR 12024-09- (50 ot o n S e D,

ABLAPL/28961/2024 BAL 24 : )
6-RECEIPT SHOWING SERV.COPY TO

271 D- RAJENDRA 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/28773/2024 NARAYAN ROUT |24
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2y ID- KSHIROD KUMAR [2024-09- >PROVISION OF 1AW NOTFURNISHED

BLAPL/28821/2024 (PAHIL 24 :
PS number not tally with cause title and First
para.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

D- 2024-09-

273 | CRLMC/28672/2024 [PEBASIS SAHOO 1, 4 1. Not page marked in index. 2. Tn affidavit SI.
no. 2 not correctly mentioned and Age of the
petitioner in cause title not tally with affidavit.
3. Addressed of the Honble C.J. not mentioned
6-RECEIPT SHOWING SERV.COPY TO

274 D- RATIKANTA 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/28643/2024 MOHAPATRA 24
1. Certified copy of annex-1 not filed.
6-RECEIPT SHOWING SERV.COPY TO
2s D- IYOTIRMAYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28668/2024 [SAHOO 24 .. )
Rejection order not page marking as per
Index.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

19/21



9/24/24, 5:24 PM

Defective Register

6-RECEIPT SHOWING SERV.COPY TO
GYANESWAR 2024-09-
276  |D-WP(C)/40775/2024 SATPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR |2024-09-
277 |D-WP(C)/41091/2024 MOHAPATRA -3 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
278 |D-WP(C)/41211/2024 gggiINGH CH. 5224'09'
Mobile numbers of all the counsel not
furnished in vakaltanama.
6-RECEIPT SHOWING SERV.COPY TO
D- JANGYA 2024-09-
279 | ABLAPL/28878/2024PRAKASH PARIDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
280 D- ASWINI KUMAR 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/28658/2024 MISHRA 3 24 14-NOT PROPERLY INDEXED.
5004.09.|6-RECEIPT SHOWING SERV.COPY TO
281 |D-WP(C)/40738/2024 ROHIT MADAN 24 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO
282 CONTC/41034/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- BIKASH KUMAR |2024-09-
283 20-VERNACULAR CERTIFICATE NOT
CRLMP/29020/2024 \DASH 24 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
284 |D-WP(C)/41018/2024 DIPTIRANJAN - 12024-09-1y 1y, mentioned in Annexure-11 does not
BHOKTA 24 . . .
tally with averment of writ petition and
index.2.Legible copy of page-21 and 23 to be
filed.
b. 5004.09.|6-RECEIPT SHOWING SERV.COPY TO
285 ABLAPL/29016/2024 SK ZAFARULLA 24 AG/CG/IT/CT/ETC.NOT FILED.
286 |D-CMP/37540/2024 |SUBHENDU KAR 2024-09- 1.In Certificate in place of contents it is typed
24 aments .
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
287 ABLAPL/28885/2024 ARIJEET MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
288 CONTC/41043/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
250 D- SURYAKANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/28756/2024 DWIBEDI 24 I. Court Fee 6/- BE PAID 2.DECLARATION
IS INCORRECT.
6-RECEIPT SHOWING SERV.COPY TO
290 |D-WP(C)/41231/2024 3 AP KEMAR 24051 6,06y cTETC NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
BISWAIJIT 2024-09-
291 |D-WP(C)/41098/2024 MOHAPATRA 24 AG/CG/IT/CT/ETC.NOT FILED.
202 [P CHANDAN 2024-09- iGRFCCE}%{E/TCSfI/{gT\ZIEgTsﬁi\ESOPY o
BLAPL/28864/2024 |[SAMANTARAY 24 ' :
SAMEER KUMAR (2024-09- |Put up for S.R. after filing of C.Copy of the
293 |D-FAO/40842/2024 DAS 24 impugned Judgment dated 31.08.2024
e D saroskUAR  aneas. SRECEIT SHOWING SERVCORY 10
ABLAPL/28857/2024 DASH 24 ' :
b D aaTASAD 202 ERECEIT SHOWING SERVCORY O
BLAPL/28956/2024 [MOHAPATRA 24 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIKRAM 2024-09- FURNISHED/INCORRECTLY
296 |D-WP(C)/41030/2024| CHANDRA
GHADEI 24 MENTIONED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
297 |D-WP(C)/40968/2024 Is)gﬂ“ép KUMAR %224_09_
1.Page n0.20 not legible.2.Serial nos.of
Annexures in the file not marked.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
DARPAHARI 2024-09- MENTIONED
298 | D-CMP/40940/2024 DHAL 24
Affidavit on behalf of petitioner nos 1 to 5 and
7 to 10 not sworn . 2.Name Of The Filing
Advocate Not In Capital Letters In The
Petition
299 |D: SURVAKANTA  2024-09- 6, it CT/ETCNOT FILED.
ABLAPL/29014/2024 DWIBEDI 24 ' :
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-09-
300 |D-WP(C)/41077/2024 CHANDRA SAHU |24 AG/CG/IT/CT/ETC.NOT FILED.
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 24-09-2024 (CASES FILED BEFORE 2024)

Sl
no.

Advocate for Defects as

Filing Number Case Number | oo i oner/Caveator per S.R.

OTHERS.
COURT
FEE OF RS
675 /- NOT
PAID
OTHERS.
ONE
SANKAR
MALLIK
EXECUTED
IN THE
V.NAMA
BUT HE
HAS NOT
1 || MACA/107/2019 || MACA/107/2019 || M/S.K.C.NAYAK || MADE
PARTY IN
THIS
APPEAL
WHILE IN
THE
COURT
BELOW
SANKAR
MALLIK
WAS
PARTY AS
PETNR
NO.4

OTHERS.
ANNX 4
NOT
LEGIBLE
OTHERS.
2 ||WP(C)/2128/2016 || WP(C)/2128/2016 || M/S.BIJAN RAY |[|NOT IN
PIL
FORMAT
S.
SECOND
COPY OF




PETITION
NOT
FILED.






